IN THE HIGH COURT OF DELHI AT NEW DELHI
+ RFA 857/2017
DRJKJAIN& ANR ., Appellants
Through: Mr.Tanmay Mehta, Advocate with
Mr. Saurabh D. Karan Singh and
Mr.Asif Ahmed, Advocates for
Appellant No.2.

VEersus

SCINDIA POTTERIES & SERVICESLTD ... Respondent
Through: Mr. Ajay Kapur, Senior Advocate
with Ms. Mahima Dang and
Ms. Latika Ma hotra, Advocates.

CORAM:

HON'BLE MR. JUSTICE |.SMEHTA
ORDER

% 19.02.2019

CM APPL . Nos.7015/2019, 7016/2019 & 7017/2019, 36590/2017 in RFA
857/2017

Learned counsel for the parties to prepare the list of the documents
relied upon by them and exchange the copy to the opposite side within a
week.

Tria Court records be called for through special messenger.

List on 15™ March, 2019.

I.SMEHTA,J
FEBRUARY 19, 2019/rr

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 17/07/2025 at 12:19:28



